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srizninal gomplaints against officers of
the Cenira} investigating agencies like
the IB, CBI, RAW etc.;

(b) whether any change has recently
besn made in these rules and norms;

{c) if so, the details thereof; and

(d) the officerg of 1B, CBI and RAW
against whom criminal complaints are
scing investigated and details of these
complaints?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI YOGENDRA MAKWANA): (a)
While investigating complaints against
the officers of Ceniral Investigating
Agencies like 1B, CBI, RAW alc, the
norms and rules observed are the same
as 1 the case of other Government
servants, Investigations of such cri-
minal compiaints are regulated by 1.ro-
visions of the Criminal Procedure Code.

(L» No, Sir.
(cy Question does not arise.

(dy St N. K Singh, DIG. CBI was
examined by the Gurgaon Police in
cennect.on with a complaint filed by
Shri Ram Chander of Gurgaon alleging
his abduction and illegal detentien by
8hri Singh in conspiracy with some
other CBI officials on 26-5-77. Crimi-
nal Complaints against 10 employees
of the Intelligence Buieau have been
instituted by the Police/CBI for the
offences committed by them in their
individual capacity’ and not during
official discharge of their duties. One
Driver of the R&AW is facing a cr.mi-
nal case in a Court and four -cther
members of that organisation are fac-
ing criminal complaints in their piivale
capacities.

lnstrucuons to States to implement 20
Point Programme

1031. SHRI CHINTAMANI PANI-
GRAHI: Will the PRIME MINISTER
pe pleased to state:

(&) whether clear instructions have
gone to the different State Gowern-

ments t6 implement 20 point 'econo-
mic progrrenmes in the respective
States;

(b) if so, when; and

(c) whether it is being monitored
to see that the process of implemen-
tation has actually started in Orissa
and in other States?

THE PRIME MINISTER (SHRI-
MATI INDIRA GANDHI): (a) to (c).
Central Ministries were asked to give
details of the progress of the 20-Point
Programme As honourahle AMembers
are aware several items of the pro-
gramme have already been implemen-
ted. As mentioned in the President’s
Address te Parliament recently, C-ov-
ernment propose to revitalise and im-
plement this programme in a dynamic
manner and appropriate steps are be-
ing considered.
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Ohdnz of Ordnance Depot at Lalcntu.

1033. SHRI KRISHNA CHANDRA
HALDER : Will the Minister of DE-
FENCE beé pleased to state:

(a) whether he is aware of the fact
that Ordnance Depot, Calcutta employ-
ing 700 workerg is being closed down
by 30th June, 1980;

(b) if so, the reasons of closing
down the said defence establishment,
one of the oldest defence units of 200
years standing; and

(c) whether Government are ' re-
considering the matter de novo on
several representations submitted by
workers organisations?

THE MINISTER OF STATE IN THE
MINISTRY ~OF DEFENCE (SHRI
C. P. N. SINGH): (a) to (c). Govern-
ment have not so far taken a decision
to, disband the Ordnance Depot Cal-
cufta. The continued location of an
Ordnance Depot at a particular place
will depend, among other factors, on
its continued utility in providing logis-
tic cover for meeting essential opera-
tional requirements. Whenever the
question of disbandment of the Ord-
nance Depot Calcutta comes up, all
relevant asp&¢ls including representa-
tions against its closure will be given
due congideration.

Prices of HM.T, Watches

1034. SHRI OSCAR FERNANDES:
Will the Minister of INDUSTRY be
pleased to state:

(a) whether the prices of almost all

" types of HMT watcheg have been rais-

ed for the second time during the last
-one year;

(b) whether it is also a fact that
. the demand for HMT watches is in-
creasing day by day;

(c) if s0, to what extent the prices
of different typeg of ‘watcheg have
-been rafned each time; and
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~ (d) whether  Governmént prop
to bring down. the prices oi HM
watches?

- THE MINISTER OF STATE IN THE

MINISTRY OF INDUSTRY  (SHRI
CHARANJIT CHANANA): (a) No,
Sir. The prices‘of some of the HMT
watches were last revised only from
15th April 1979. .

(b) The demand for HMT watches
continues to remain high,

(c¢) Theé revision of prices from 15th
April, 1979 was effected for 35 types
of watches out of about 60 types of
watches being marketed by HMT. This
increase was necessitated hy the with-
drawl of exemption of countervailing
duty on imported watch components.
The extent of price increase of dif-
ferent types of watches has been around
2 per cent to 8 per cent for gents hand-
wound watches, around 1.5 per cent to
8 per cent in ladies hand-wound watch-
es, and around 1.5 per cent to 6 per
cent in automatic watches.

(d) HMT constantly endeavours to
keep production costs at the minimum
levels.

Rebel Nagas & Mizos trying to sneak
' into Burma

1035. SHRI CHARANJIT YADAV:
Will the Minister of HOME AFFAIRS
be pleased to state:

(a) whether it is a fact that rebel
Naga and Mizo gangs have recently
intensified their movements to sneak
into Burma en route China through
Tirap District of Arunacha]l Pradesh
for guerilla training ang procuring
arms and ammunition;

(b) if go, whether Government have
taken up this matter with the Gov-
ernments of Burma and China and the
response of those Governments there-
to; and

(c) the special measures taken to
prevent such activities in this area?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SBHRI
YOGENDRA MAKWANA)‘ (a) to. (c).






